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To,

The Registrar General,

Principal Bench,

Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi-110001

Sub- Regarding Report in the matter of O.A. No. 681/2023 (I.A. No. 800/2023) In
Re: Abhinay Kumar Rai V/s Bliss Delight & Ors. passed by Hon'ble NGT, New
Delhi dated 23.04.2024 -

Sir,

In compliance to the order dated 23.04.2024 passed by this Hon’ble National
Green Tribunal in the matter O.A. No. 681/2023 (I.A. No. 800/2023), Abhinay Kumar
Rai V/s Bliss Delight & Ors., the Report of U.P. Pollution. Control Board, Lucknow is
hereby attached with a request to put up before the Hon’ble National Green
Tribunal, Principal Bench, New Delhi for kind perusal and consideration.

Enclosure:-As above Your’s Sincerely

/
(Dr. Umesh Chandra Shukla)
Regional Officer

Copy to:
1. Chief Environmental Officer (Circle-5), UPPCB, Lucknow in reference of letter
No. H14503/C-5/159/0A No. 681/2023 dated 23/07/2024.
2. Law Officer-l, UPPCB, Lucknow.
3. Shri Pradeep Misra, Advocate for UPPCB.

e

Regional Officer

PICUP Bhawan, 4th, B-Block Vibhuti Khand, Gomti Nagar, Lucknow-226010 *fU&u wa=, Iqf aa, 9=, THd! 7R, TE@T$—226010
Email: rolucknow@uppch.in '
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Report on behalf of Uttar Pradesh Pollution Control
Board in compliance of order dated 23.04.2024 passed
by the Hon’ble National Green Tribunal in O.A. No.
681/2023(1.A. no. 800/2023) In the matter of Abhinay
Kumar Rai Vs Bliss Delight & Ors.



Report on behalf of Uttar Pradesh Pollution Control Board in compliance of
order dated 23.04.2024 passed by the Hon’ble National Green Tribunal in O.A.
No. 681/2023(L.A. no. 800/2023) In the matter of Abhinay Kumar Rai Vs Bliss
Delight &Ors.

1. That the Hon’ble NGT vide order dated 23.04.2024 in O.A. No. 681/2023(L.A. no.
800/2023) in the matter of Abhinay Kumar Rai Vs Bliss Delight &Ors. passed
following directions:

« 10. UPPCB is also directed to file a fresh report disclosing the outcome of show
cause notice.

11. Since, it has come on record that respondent no.l is continuing with the
construction activity without obtaining CTE and in spite of repeated opportunities, no
explanation/response has been furnished by respondent no.1. Hence, we direct the
UPPCB and other concerned administrative authorities to ensure that the respondent
0.1 does not continue with any illegal construction in the meanwhile.”

2. That based on the observation and facts found in the inspection dated 26.12.2023
conducted by Regional Office UPPCB, Lucknow, UP Pollution Control Board vide
its letter dated 15.01.2024 has issued show cause notice under section 31A of Air
(Prevention and Control of Pollution) Act 1981 as amended against M/s Bliss
Delight Block 1,2,3 and 4 GH-2 Sushant Golf City Lucknow for closure of the
unit. Copy of show cause dated 15.01.2024 is annexed herewith as Annexure-01.

3. ThatUPPCB vide above mentioned letter dated 15.01.2024 has also issued show
cause notice for imposition of Environmental Compensation against the unit.

4. That the Regional Office UPPCB, Lucknow inspected the site of M/s Bliss Delight
Block 1,2,3 and 4 GH-2 Sushant Golf City Lucknow on 09.07.2024 in the presence
of Mr. Mool Chandra, Supervisor of the unit.

5. That during inspection dated 09.07.2024 it was found that the unithas completed
60 percentconstruction of two towers and construction of rest 01 tower is not
started. It was informed by Mr. Mool Chandra, Supervisor of the unit that in
compliance of order dated 23.04.2024 passed by Hon’ble NGT in O.A. No.
681/2023(L.A. no. 800/2023) in the matter of Abhinay Kumar rai Vs Bliss Delight
&Ors., Lucknow Development Authority has stopped the construction activity.
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During inspection dated 09.07.2024 the construction work was found non-
operational. .

6. The unit has not obtained prior CTE from UPPCB for construction of the project.

7. That considering above facts and non-compliance made by M/s Bliss Delight
Block 1,2,3 and 4 GH-2 Sushant Golf City Lucknow, developed by M/s RR
Civiltech private limited, ground floor Raja Ram Kumar Plaza 75, Hazratganj,
Lucknow, UPPCB has confirmed the Show Cause Notice dated 15.01.2024 and
issued closure order against the unit under section 31 A of Air (Prevention and
Control of Pollution) Act 1981 as amended. UPPCB vide its letter dated19.07.2024
has imposed Environmental Compensation of Rs 1,29,15875/ (Rs One Crore
Twenty-Nine Lakh Fifteen Thousand Eight Hundred Seventy-Fiveonly).Copy of
letter dated 19.07.2024 is annexed herewith as Annexure -02.

The above report on behalf of Uttar Pradesh Pollution Control Board is
submitted before Hon’ble NGT for kind perusal and consideration.

Your’s Sincerely

)

‘_4:’“”"’-"— = i
(Dr. Umesh aﬁ%%%&m
Regional Officer,
Lucknow
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